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The following postings]transfers are hereby madewith iinmediate effect:-

ND» ‘ i

Sl. F Name C Frorn I 7

‘District, Karkardooma Courts,
L :_'1 _ i Delhi. 7 ' i

1. £Sh.Mahendra iP.A. in the Court of ivis. Ruby~P.A. in the Court of Ms. r.‘
i, Alka Gupta, District Judge Priyadarshini, SCJ/RC, East District,
; ‘(Commercial Court—d2), East Karkardooma Courts,De1hi.

i . 1
‘ . i Q 1

i 2. HSl1.AIE1dl'1Ell'lfl Dwivedi PA in Office Pool, East District, P.A. in the Court of? Ms. Rubyfilka
Karkardooma Courts, Delhi. Gupta, District Judge (Commercial

Court-02), East-District, Karkardooma
Courts,Delhi.

3. _Ms.Gurpreet Kaur

j i Delhi.’

.P.A. in the Court of Ms. T. P.Ain the Court-of Sh. Subhash-"iKumar
\Priyadarsliini, scJ/tic, East Mishra, ASJ-03, East District,
District, Karkardooma Courts, Karkardooma Courts, Delhi.

4. Ms. Medha Mishra

,Karl<_ardooma Courts,Belhi.

. i , _ _ i ,_ W, W’)
PA in the Court of Ms. Rishika PA in Delhi, Mediation 1Centre,i
Srivastava, JMFC, Eazlt District, Karkardooma Courts, Delhi. ..

5. Sh. Vishwanath
, , _ l

PA in Delhi Mediation Centre, P.A. in the Court of Ms..1 -Rishika
Karkardooma Courts, Delhi. Srivastava, JMFC, East District,Karkardoom,a,.C_ou_rts, Delhi.S I

6. Sh. Ankit Kumar ‘PA in_Delhi Mediatign Centre,
Y Karkartlooma Courts, ielhi.

posted in the Court)

PA in the Court of Ms. SanyatSingh,l
JMFG-06, East District, Karkardooma
Cou ,De1hi.
(till the time of joining of PA already

I, Sh. Kamal Kumar i lncliarge/JA in _ Video
1 Conferencing 3: Pool Car Section,

Reader in the Court Sh. Sanatan
Prasad, District Judge-02,. East

Jliarkardooma Courts, Delhi. ‘District, Karkardoorna Courts, Delhi. i

- 10. 1 Sh. Karun Kashyap

\ 12. , Ms. Reena Sharma

8. ‘Sh Yogesh Kumar Ahlmad/JA in the Court of Sh.
Sharma Navdeep Gupta, JMFC, NI Act,

i East District, Kai-kardooma|‘ Courts; Delhi.

JA/Reader in the Court of Ms. Rishika
‘Srivastava, JMFC (Maliila Court-01),
East District, Karkardooma Courts,‘
‘Delhi.

F 9 K Z it Ali1ii:iad)'Jlt in the C0ilI‘iI,0f Ms.‘. Sh. Vinay Kumar
1 Ritika Kansa], .iiviF¢, Mahila

i ‘ Court-02, East District,
L ,Karkardooma Courts, Delhi. ‘Courts, Delhi.

Reader cum Khlmald/J_A in tlie.Ccurt of)
Sh. Kunal Soni, JMFC, Digital Court
(Traffic), East District, Karkardcoma

of Sh. Kunal Soni, JMFC, Digital
.- Court (Traffic), District,

Karkarclooma Courts, Delhi.

Reader cum Ahlmad iii the Court Aitimsa/iii in the Court of Ms. Ritikai
Kansal, JMFC, Mahila Court-o2," East
District, Karkardooma Courts, Delhi.

,7“ 11. JJA/Asst Ahlmad in the Court of
Sh. Ayush Sharma, iCJ, East

5 District, Karl-zardooma Courts,
. iD8ll'1i. _

Ms. Amrita

i _ ._
‘JJA in Video Conferencing 8: Pool_Cari
Section, Karltardooma Courts, Delhi. 4

JAI Asst Ahlmad in tlge Court of
Sh. Gaurav Sharma, J ‘ CC/ASCJ,

, East District, Karkardooma
Courts, Delhi. Delhi. _

\.JA/Aiiliiiad in the Court of Ms. Arushii
‘Parwal, JMFC(N1 Act), Digital Court-
02, East District, Karl-tardooma Courts,

i .l — '~1- '
\ 13. Sh. Ravinder Pal Singh JJA/Ahlmad in the Cdurt of Ms.
‘ ‘Arushi Parwal, JMF€(NI_ Afltl,Digital Court-02, East District,

JJA/Asst Alilmad in the Court of Sh. P.
Bhargav Rao, JMFC-05, East District, I:
Karkardoorna Courts, Delhi. 1

i Karkardooma Courts, Delhi. , j _ _ r
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C ‘Ahlmad/JA in the Court of Sh.
Navdeep Gupta, JMFC, NI Act, East
District, Karkardooma Courts, Delhi.

JA/Ahlmad in tlie Court of Sh. Pl.
‘ Bhargav Rao, ‘LJMFC-o5, East
District, Karka dooma Courts,

1 Delhi.
JA/Asst Ahlmad, in the Court of
Sh. P. Bhargavi Rao, JMFC-05,
East District,l Karkardooma
Courts, Delhi. l

14. i Sh. Mukesh Kurnar

IJA/Ahlmad in the Court of Sh. P.
Bhargav Rao, JMFC-05, East District,
Karkardooma Courts, Delhi.

15. ‘Ms. Sanya Jain

Orderly in the Court of Sh. Sushant;16. Sh. Sripal /.‘iFarash in Carietaking Branch, _ _
‘ ~ iEast District,. Karkardoomai Changotra, ASJ, East Distnct,;

Courts, Delhi. Karkardooma Courts, Delhi. pl

Note: Non-compliance of the above directions or immediately proceedings on leave shall be viewed seriously and
the official is liable for suitable disciplinary action. ‘

> The Official mentioned at Sr. No. I6 (of conservato staff cadre) has been posted as Orderly on an interim basis and this
does not bestow any right upon him with respect to c ange of Cadre and he will continue to remain in his parent cadre in
which he was initially appointed. _
Ms. Nalini, Branch Incharge/SJA, Computer Branch is directed to work as Branch incharge, Video Conferencing in
addition of duties already assigned to her.
Sh. Mukesh Kiimar, Branch InchargeISJA Facilitati n Center & Hindi Section is directed to work as Branch lnchargc,
Pool Car Section in addition of duties already assignc to him.
Sh. Raliul, JJA/Asst Ahlmad in the Court of Ms. Ms. T. Priyadarshini, SCJ/RC, East is hereby directed to work as Asst
Ahlmad in the Court of Sh. Gaurav Shanna, JSCC/A._SCJ, East during post lunch session till the time ofjoining of regular
Asst Ahlmad. I
Sh.'Anurag"D_wivedi, IJA/Asst Ahlrnad in the Court of Sh. Hem Singh, DJ-01, East is hereby directed to work as Asst
Ahlmad in the;'_Coui-t of Sh. Ayush Sharma, CJ, Eaft during post lunch session till the time of joining of regular Asst
A-hlmad. L /'

' r 5.9.<”*’/-si"’\i_ (i Jain)
Principal Di ti-ict 8: Sessions Judge

East District, Ka dooma Courts, Delhi.

No. I-2 ffifi 3 -'9-1 39 El /ndnmtasst)/ioonlooiht Dated: 5
C_01)ysfqmvatrdy1:_dtfoniinforrriation and,.necessa1:_v_,acti0n_tQ:: ‘

The Principal District and Sessions Judge(HCi) Tis Hazari(3ou1:ts, Delhi ' mfii ::'*l‘<
'_§li_e1Qfficers iconceijried ‘East District Karkardooma Court ' - -
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53°?‘-‘.°i9‘-E*°5t51-‘ arts,
'PIS.i5_to undéisigned. _ , I J
'_El1eIDea1ingsAssistant,T£ayers System, Tis I-Ia ari'Courts, Déllii. ,

_ *fI5l1ei3ealirig€A‘§sist'sint;¢CR, Admn.I, II, III, Tis Hazari-Courts, Delhi. ..r. . P _ J?‘ _~'“
The-{c>fficiaT1s"?é'o’néernédi;’ ' *_ m_'mm’q ‘.3 .

9. ‘Phej--Dealiri‘g‘Assist_iiht,"-Ifeave"Section, Karkardpoma Courts, Delhi. _t UsM * -"’
c/I6. Web-Site Coriirnjttee, Karkardooma/Tis Courts, Delhi .
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. 'Ea_st'D1strict:Karkardooma Courts,'Dell;ii. S '8 1 § mfiHm"’”““-7*" L’
1.7111?-iitfiminisfttativeiO'ffic'er{Judl.)/Incharge,Admit.I, II, III, Tis Hazari Cour elhinfi

.~

-lfihetconcerned,-filfe.. ‘g"“““'""‘~ / *r*"“"“‘"5s i. 1 1 saexr
Principal Di ri 8: Sessions Judge

East District, Karl-tar ooma Courts, Delhi.
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